





<

S

fafSe @& :- vcourts.gov.in
3T IS T AR 3R 56

i =3
4% ( <f: )VIRTUAL COURTS

o]

PAY ONLINE

Pay the Fine online through Virtual Courts.

Settle your case online on virtual courts

Chhattisgarh(Traffic Department)
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CONTACT




-i: | VIRTUAL COURTS

Search by Mabile Musmbeer

bale Mumber

Captcha

In case of guesry or issue related to availability or updation of cese-data on this portal, please get intowch with us

Akt Copyright Policy L b | -
Sitemap Terms & Conditions

Help FPrivacy Policy

Conbacl Fessdhak

Thhiis: s e acbesbmrnascd, demwslppeend, (hosfed and rroaind sinesd by Mationsl Informratics Centre, Ministry of Elsctromics: & nformastion Techmaolopy, Goresr rerent of India




ATAT T 3 TG DY
TTAT | TE TReAT o § S Td faaRur o |

f: | VIRTUAL COURTS HOME COMNTACT

Fo. of Records - 1

| Im case of o

sy O e e b by e | Lk e

r updatice of case-dats on this portsl, plesse get N bouch with s B




»
-

Party Mama

Wehick= Ma. W et

Capacha maTo9ky g Erter Capacha

Case Details

Party LDiad iy

ReghdrationMa TCARIS IO
Cratss of Ragishna thon Fr-0F-01%
CHR DLVCO -000E52- 2017

Challan Mg DL B0 PO 1]

Pearmes RAMIIT CHALIDHARY
Received Date 2E-07F-301%9

Wered Db 2= -0

Allccated Diaks 270T-F01%
Procedded Duls 20-07-201%
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Virtual Courts ePay

virlualcourts.gov.in pay.ecourts.gov.in

Taking you to the Payment Gateway
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Uahil/ Cresgiit Cand

Please enler your card detalks Order SLl'rll'nEHT

== Internet Banking Cand Mumber Dirdar No.:
via @ @ A VDLVCO10F201 963
Expiry Date Valid Thiy CVV/CVE 4-DEC

Menchant Narme:
plamth - Year v i eCourts Delhi

Mamie of e cand holder
Armount: 10000

Processing fea:
pr— GST:
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Challan Nurnbar DL2I0F 130916160528 Case Murmbs-ar TG Ma
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Challan Date 1E-05-2010 160528 Challan Receipt Date 27 -09-2019

Cifender's Hame RANIT CHOUDHARY Irtirmation Duerbe 16-03-2010 161528

Crifender's Mobile FauTrgazs E=mail
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sunCe

Punshaibic L nder
Moo Yehicle Aot 1588
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